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Nat.loaat Rural EtIIple111\eat 
Pi ....... 

5Q06. SHRI MOHD. ASRAR 
AHMAD: 

SHRI P. RAJAGOPAL 
NAIDU: 

Will thE Minister of RURAL RE-
. CONSTRUCTION be pleased to state: 

(a) the date by which the massive 
Rs. 340 crores National Rural Em-
ployment Programlue announced by 
the Finance Minister in the course of 
this Budget speech on June 18 HJ80, 
will be implemented; 

(b) the details thereof; and 
(c) the expenditure involved, State-

wise; and employment potenti!ll that 
will accrue, state-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI R. V. SWA1VIINATHAN): (a) 
Implemenation of the NatIonal Rural 
Employment Programme. which 
would replace the FOod for Work 
Programme, will SOOn be launched for_ 
mally. 

(b) and (c). The details of the 
scheme and the state-wise allocation 
etc. are being worked out. 

Preservation 01 Buddhist Belics in 
OrIssa 

5007. SIiRI CHINTAMANI PANI-
GRAHl: Will tb~ Minister of EDU-
CATION be pleased to state: 

(a) whether any measures have 
been taken in 1979-80 and 1980-81 
for preservation of Buddhist relics in 

'Orissa; 
(b) if so, how much and in which 

Buddhist relics; 

(c) whether new Buddhist relics 
have been found out recently in 

, Orissa; and 
(d) if so, the details thereof? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND): 
fa) & (b). Yes, Sin. IOnlY' for the year 

1980-81 the fallowing amounts have 
been provided to preserw the Bud-
dhist monuments in Orissa: 
1. Excavated site at Ratnagiri-Rs. 

10,000/-
2. Evcavated site at Lalitagiri 

District Cuttnck-Rs. 10,000/-
(c) No, Sir. 

(d) The question does 110t ari ~~. 

Housing Loans for the Residents 01 
Unauthorised Colonies in Delhi 

5008. KUMARI KAMLA KUMARl: 
Will the Minister of WORKS AND 
HOUSING be plea:=:'2d to state: 

(a) whether Government propose 
to give loan to those who have built 
houses in unauthoris~d colonies but 
they are paying house tax and they 
are in the list of 611 unauthorised 
colonies in Delhi which are to be re-
gularised by G0vernment; and 

(b) if not, the reasons therefor? 

THE MINISTER OF "\VORKS AND 
HOUSING (SHRI P. C. SETl-II) : 
(a) No, Sir. 

(b) Loan s are san 2tlO~lec1 fOr ,~O.]­

struction of new houc;es in the ap-
proved coloni~s only. 

World Bank Aid for Projects Executed 
by I.C.A.R. 

5009. SHRI CHIRANJI LAL 
SHARMA. Will the Minister of AGRI-
CULTURE bel p!eased to state thr2 
nature and details of aid financed by 
World Bank to projects in the coun-
try executed by the Indian CO'ln,-.il 
of Agricultura] ReS'2arch, New Delhi 
under the Nat'lonal Agriculture Re-
search Plan (Project-wise)? 

THE MINiSTER OF STA'DE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (1) 
The Indian CoUncil of Agricultural 
Research has launched a National 
Ag,ricuVturftl ~esear0fl PJ"l:J3'e!ct with 
the assistance from the World B3nk 
to strengthen the ('apn bilitles of Agri-
cultural Universities to conduct loca. 
tion specific research. This prf)ioect 
ahns to achieve this through a "eform 




